T

Central Administrative Tribunal

principal Bench: “ew Delhi

O.A.‘ND.1235/95

New Delhi, this the Sth day of June, 1996

Hdn'ble Smt . Lakshmi Swaminathan, Member (J)

Hon'ble Shri ReK. Ahooja, Member (A)

shri Hari Nath,

s/o Shri Jagdish Prasad,
r/o 44/309y Gali No.14,
Bhajan Pura,

Delhi.

ByiAdvocéte: Mrs. Rani -Chhabra
Us.
1. Union of India

through its Secretary,
Ministry of Communication,

Departmant of Telecommunlcatlon,

Sanchar Bhawan,
New pslhi.

2. Assistant Enginesr,
Coaxical Cable Project,
Bth Floor, Kidwai Bhawan,
Neu Delhi °
3. @Assistant Engineer'Telegraph,
- Coaxical Equipment Installatiom,
26, Janpath, Kiduwai Bhauan, .
New-Delhi,

0.R D E R (ORAL)

oes Applicant

es s Respondert s

Hon'ble Smt. Lakshmi Suaminathan,Mehber(J)

'St 4 Rani Chhabra, learned counsel for the

applicant submits that she would like to withdraw the case.

The case is dismissed @s withdrawn with liberty to file a

of -

Freshz}n accordance .with.. . lau,

"

AN , .
(ReK, AHOOIR) — (SMT. LAKSHNI SUAMINATHAN)

msmfggiaj‘_ MEMBER(J)
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